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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).5028/2003

(From the judgenent and order dated 29/11/2002 in W, No. 19027/2002 of

The H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

EXECUTI VE OFFI CER, MJNI Cl PAL COUNCI L Petitioner(s)

VERSUS

GAJJA RAM & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )

Date: 17/04/2006 This Petition was called on for hearing today.

CORAM :
HON BLE DR JUSTI CE AR LAKSHVANAN
HON BLE MR JUSTICE A K. MATHUR
For Petitioner(s) M. Alay Majithia, Adv.
M. Manish Jain, Adv.
Dr. Kailash Chand, Adv.
For Respondent (s) M. Dinesh Verma, Adv.

M. P.K Goklany, Adv.

M. A P. Mhanty, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

Servi ce conpl ete.

Leave granted.



( A D Sharma ) ( Phoolan Wati Ar
ora )

Court Master Court Master



